41 Written Answers

YOUTH SERVICES (SHRI BHART
DARSHAN) : (a) to (c). Yes, Sir,itls
proposed to award. 50 scholarships each
year, The details of the Scheme are being
worked out,
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U.P.—Bihar Border Dispute

*550. SHRI S.M. BANERIJEE : Will

the Minister of HOME AFFAIRS be pleased

to state 3

(a) whether the border dispute between
U.P. and Bihar has been solved :

(b) if not, the reason for ihe delay ;
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(c) whether objections have been raised
by both the States ; '

(d) If so, what are those objections ;
and

(¢) Government’s reaction thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) t2 (e).
A statement is laid on the Table of the
House.

Statement

In order to give effect to Shrl Trivedi's
recommendations, the Bihar and Uttar
Pradesh (Alteration of Boundaries) Act, 1968
was epacted by Parliament in May, 1968,
Thereafier the demarcation of the fixed
boundary as envisaged in the Act was carried
out. The State Governments who had to
fix the boundary pillars had completed
most of the work and the Government of
India had proposed in consultation with the
State Governments that the transfer of
territories under the Act would be given
effect from Ist October, 1969, However,
before the erection of boundary pillars could
be completed, a number of writ petitions
were filed in the Paina High Court challeng-
ing the validity of the Act and the demar-
cation, The High Court then issued stay
orders. There writ pelitions were heard
in N ber and D ber, 1969, and five
more petitions remain to be heard, The
implementation of the law could not be
proceeded with because of the siay orders
and not on account of any objeciions raised
by the State Governments,

Delay in implementing Bonus Scheme by
Air India

*551, SHRI YASHPAL SINGH : Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to siate ;

(a) what are the reasons for delay in
the launching of much publicized Bonus
Scheme that Air India wanted to offer to
travellers of the Indian origin coming to
India from Brltain ;

(b) the steps being taken to remove
them ; and
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{c) when the scheme is likely to be
launched 7

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH) (a) Implementation of the scheme
has been delayed pending completion of
certaio formalitles,

(b) and (c) 1 Steps are being taken to
comply with the formalities and it is hoped
to launch the scheme later this year.

Permission to Students to refer to Text Books
during Annual Examinations

#3552, SHRI GADILINGANA GOWD:
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether it is a fact that some State
Governments have declded to allow the
text books for purposes of references by
students in the annual examinations ;

(b) il so, the names of the States in
which this type of examination has been
started and upto what standard of classes ;
and

(c) the detailed reasons for Introducing
this system of examination ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V.K.R.V,
RAO) : (a) to (c). No official information
on the subject has been recelved by Govemn-
ment, However it is learnt that Punjab
Government has a proposal to try out an
expeciment in middle classes in 1971,
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Development of Tourism ia States

. %554 SHRI PREM CHAND VERMA:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) the steps proposed to be taken by
Government for the development of
Tourism during the year 1970-71 ;

(b) how much money has to be spen‘
on the development of Tourism in each of
the States and Union Territories and which
are the places to be developed : and

(c) which are the hill stations in the
country included in the plan of devslopment
on which Government propose to pay
special attention 7

THE MINISTER OF TOURISM AND
CIVIL AVIATION (PR. KARAN





